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Madhya Pradesh and Tamil Nadu have 
prepared action plan on children in 
pursuance of the National Plan of action 
for children; 

(b) if so, the areas covered by this 
action plan; and 

(c) which other States are expected to 
follow these three States in preparing 
their action plan in this regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT 
(DEPARTMENT OF WOMEN AND 
CHILD DEVELOPMENT) (SHRIMATI 
BASAVARAJESWARI): (a) and (b) 
Yes, Sir. The National Plan of Action on 
Children covers areas like Health, 
Maternal Health, Nutrition, Water and 
Sanitation, Education, Children in 
especially difficult circumstances, Girl 
Child, Adolescent Girls, Children and the 
Environment, Women, Advocacy & 
People's Participation. The National Plan 
of Action has further been reinforced by 
adopting mid-decade goals in the areas of 
basic education, health, child labour, 
drinking water and sanitation. 

(c) The Central Government has 
urged upon all the State 
Governments/Union Territory 
Administrations to prepare Plan of 
Action for Children in respect of their 
States/UTs on the basis of the National 
Plan of Action for Children specifying 
the targets for 1995 as well as 2000 and 
spelling out the strategy by taking into 
account the regional disparities that may 
exist in their respective State/Union 
Territory Administration. In addition to 
these three States, the State of West 
Bengal has also prepared and adopted the 
State Plan of Action on Children. The 
State Governments of Andhra Pradesh, 
Meghalaya, Goa and National Capital 
Territory of Delhi have prepared their 
Draft State Plans of Action which are 
expected to be adopted soon. 

The State Plan of Action in the States 
of Manipur, Haryana, Bihar, Gujarat, 
Maharashtra, Kerala, Orissa, Rajasthan 
and Uttar Pradesh are in the draft stages. 
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